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to weakers forces of 194
hatred and violence

4. Consideration and return of
the  Appropriation  Bill, 1982, as
passed by Lok Sabha.

g wqewnafa @ @=F & FEE

7f a9 a5 & fag e o @

The House then adjourned
for lunch at thirty-six

minutes past one of the clock.

The House reassembled after lunch
at thirty-five minutes past two of the
clock, The Vice-Chairman (Dr. Rafiq.
Zakaria), in the Chair.

RESOLUTION RE. PROMOTION OF

ETHICAL VALUES TO WEAKEN
FORCES OF HATRED AND VIO-

LENCE.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Mr. Rama-
krishna Hegde. Not present.  Shri
Surendra Mohan, to move his Resolu-
tion.

sit gvw  Agw (I 93)
WA, 919 ¥ wARGS & F w9
qEATE F0 FL 78§

"This House-
e J;h. * ""H u‘-H‘ s a4 gr((r))\gfiilsgs istgcialdeep'[enasuil(;(rilgty raetsultitrlzg
$ b Wl ! g & el from  sectional loyalties based on
« oo Laalg UyS g0 caste or religion and at the spate of
incidents of social violence in cer-
ANNOUNCEMENT  RE tain parts of the country;

ouU GCOVERN- . is of the opinion that one reason
MENT BUSINESS for this phenomenon is the resist-
ance put up by those entrenched in
THE DEPUTY MINISTER IN THEthe ‘'status quo' against the asser-
DEPARTMENT = OF PARLIAMEN-tjon by the downtrodden and the
TARY AFFAIRS (SHRI KALP NATH dispossessed to seek personal dignity

RAI): With your permission, Sir, Iand social and economic equality;
rise to announce that Gov.ernment affirms and  supports such  asser-
Business in thls House  during the tion by these sections which is in
week commencing 15th March, 1982, 40" girection of the cherised goals

will consist of:

1. Further discussion on the Gene-

and of our people;

. believes that structural changes

Mi Budget for 1982-83. in the present socio-economic s%/s-
2. Consideration and return oftem towards establishment of

ttis Appropriation (Vote on ega}itatianism, . full employmer}t and
Account) Bill, 1982, as passed by social security and also in the
1 Lok Sabha. power structure to  distribute  effec-
. . . tive power to Panchayat Raj insti-

3. Consideration [and! passing of tytions are important means to

the ‘l\i/Ig_j_or 7 7Port Trusts

(Amend- strengthen the forces of social har-
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money and weaken tnose of social
hatred and violence;

further
concerted
scious
affluent
is a
Government,
organisations

and
con-
more

firm
more

believe*  that
action by the
groups  among  the
in support of this assertion
national  obligation and that
political ~ parties,  mass
of weaker sections,
academic organisations and other
voluntary  groups have special res-
ponsibility in this behalf; therefore

recommends that
should evolve concrete
mote the interests the down-
trodden sections and foster values
of liberalism, rationalism and plura-
lism in order to weaken the pro-
cesses and forces of hatred and
violence."

Government
steps to pro-
of
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gTAa Far g wAT i gRTIr Amiw @A
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= ) Mg fgmpeas 5 sg 74 & %
A€l wer, &fvw s10T0 &7 ae SS9,
wdEy WY @ w@dqr | el
w g A aw1, gmd afeaw #
FUAT # @15 wE W, g wfeww
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hatred and violence
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frgifeardy & «#ar § w7 &
g2 fpgre # q wfada & =z
F 1 ogaw wifgrm &1 oA fan
siar & ar agarg &1 A faar amran
2| AT &7 99 F1 T g
fe gaa SR & A 97 Fwal W
qLE EA F AqA ATAA F f@ArE
TET &1 Fasi fegn, AT FETqETR
F faars sgr ¥ IAMA, GEEAT

Tdr & TES 9% AT & AAMA, IV
TE W W FLE H GaaAr fwgr
Hqitw z97 ugr gaqr fear g,
safed amifas awa @y & wifs
gua gaar fegr wwieq o &
zz Fear Wi wWr ¥ zafad &
wIYE zeerrET #3941 § froaft ww
TEIT 7 | TR A TR ® IEqA0
T, TE U F ATC TL HIAT TSN
AIAFC ENT AT HIAT TIFAT FIARE
IR AGAT KT AT FT GIT FAT
AW | FTRT AN & FIG-NIG IR
QFMT F7 AT 1 F90Z7 TAAAT H
RIG-7iq TIF9 A6 qTAST T AIT 6,
TAA fad  fadedlaewr & S #7
FZA B0 | wiaE Aaan, qraifae
qA90 WG TiaAlas w995 S0
famrfar agi frar st a1 wrand
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faweft weg w1 Fqmw dTT AE T AT
Tqfqd, IyaWTrd WERd, W #
& wigqy Tr@rEm wvar g AW
qrera oEFf § werT ¥ai gF
A7 wear oar q¢ 2 faw o agE
sqrer fad #Y e €1 | g o
sEIg g W1 ULy w67
ety mrwiar aifge wTar g
¥ gedre wwar § f& qowe e
HAL F4I |

The question was proposed.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): The Busineis
Advisory Committee hac allotted 2J
hours to this Resolution. The mover
has already taken 30 minutes, and the
Minister has to be given 30 minutes
for his reply. That leaves Ii hours
and there are 8 Members desirous of
participating in this discussion. SQ I
would request Members to confine
themselves to about 10-12 minutes, if
possible.

SHRI SADASHIV BAGAITKAR
(Maharashtra):  Would the Minister
require 30 minutes?

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Well, that is
according to the Rules, Mr. Bagaitkar.
But he can give part of his time to
you, I have no objection.

At afag AW awER  (wax
WAW) © TTANTEAS AT, ALE HrEA S
T OTH WEATT W AT WLH TH GEA
g wF 99f ¥ €7 wver qre7 faar,
wvar waas frar 1 & T g
FATE

AAT, IAF TENT F AT TG
%1 agar g Ao age) W awrer
@ fagfear 3, st arfeesn d7 @
2, RATE ¥ g A wrow § e
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W W g OE, GRTH N o7 fasiey
sffeafs da7 & @ &, v & ag
W ¥ | FEU G TN WA,
TEAfE 98 ¥ W XEF anear
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faser 7ar @7 3 war fr wwe
fawer gra1 wifgy f& gofor w57 a2
ot gt 9waw whefear &, @w
afafaat &t FTO07 FATAT NF, ITHAA
warar s, Fowme e gw o faom oo
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Ay, g9 o fawr @ w0 fam o
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fow avg ¥ #@egla aad af € fam

~7g %1 Tafear swr ad o I
arw TEHfEAY T e awer e g

o7 | IH GHU T TAREE ¥
o sem & fow o o aaw
{fafmw s7e o9 € 39%  g@
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T WIT I WA F GHIA & 4@
faetar v | T Y W1 X & @i R
AT AW I WWIAT A TvAIE ¥
faasr @ & at ag wa @d
& v =9 awg fow feafs @ 9
feg fenfe o fee ofcfeafmt @
Mt 7 ATy # @A Wi JE@w
o faemia =1 qud e e wh
sty g9 faw ofcfeafoat %, 19%¢
*® g ¥ wiw gu g, fa ofrfeckqn
¥V e @ 3 aw fromew
T R WETE WS AAAT
witaqf ga¥) vear gt §, ewles
sawt wrafwwT fiacg, - qEe
1 51 aga # swwifat odear § &
§9F W1 AR, W g wel wiE §
WT Ik are qy T4 qweq weAr ¥

*as the odd order Changeth yeMing
place to new" !

@ S oww ww fegre @ oW
g dq a1 gw Wuw  AF A%
qioy wgr f& foeer @ gwmm
grfos glogrs @ 3w shogre W
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Wt @@ gu @ WA T W AW
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wifgd foadr a1 =37 g aw
O WIT W EE, v S, T awe
T @ aFArs g g W A aw
wATg A1 AL WAAE WEE § @

™ WX TAE ¥ AAT U
Tadfas @@t Y ghamw & wwa
FTA%E] ¥ A FT F A & | A
g 0¥ FEd &, TN Ty A e
afz g AR AT AT A A
qg ST o@ HF § fFgw wwatm
gg § WG T FgATH & THH A

FLq | 99 WG AT, W gH IW

srw omd faw & w@ aa & adw
=% fo gr wEw e 3§
dfgw o guwTH ¥ @ w% A O
f& wt onfa & WITE FF %y
a g s wifed, st wns © oA
wat orfd wEEITE # e 7
gafan ot wifs & W & fawe
Zar aifgd , @O EETT W gEE
P ¥ A qEET AT FIW 0w o
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qt feara &t aroat  arga? fagra
¥ AT T & eeEid wer € frowrasd
sqoiy g, Arg ¥, RAr LA B
AT W AL WO E U FAG X,
v fagaiz ¥ aey ur W ¥
AT T ATET OF FATA F W4,
37 X T AT INAT AET T
#17 576 faq F & ag waar @
2| FfF7 TTWTTA FT OFNT INTRQS
2127 wared € wiT IARS &,
IHT ¥ 439 A4, IUT F ST JNA
FAA & AL g7 G T a3A A
o & gafar du b g -
Afas gozrare w7 E § 99T s
I W STOA(T W AMA FA-AT T
A w1 AAfET wT Z4r ¥, AT
TS F1 OF TH HILGT 7 AT FEH
@ Fw7aAr & 5 gw o wwEk
Fdl £T4 UE AT FHET AT & f6
qIN FT A TH! ALEG T T8 E,
HHI9 £, /7 @0 T4 avg 7 fqaiwi
T GHWTAT @ F o odra, "o ST
garer faae & foad srgwe oF
fad g &, faeslt oY aifarde, oy
@t waexdra, faq @1 faar gfag
M qiT N dHET 7T FrHGIT T
gt ATH qgr ade ¥ New F Faas
HITT A AAITNT 3T FAATC A9
A FTAZ T FIAN TGS 2, €W
addi & fad us wear fgegsae
TR WII J4T fay gAiw ¥ wré
QX T gL 6 AT T E, ALY,
THAT & 907 A7 T F47 T TE AMD,
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gt el faw @9, g6 aw w
zaq & fqQ war fawr g4, & wat
QI FIT £ | 9 GRFETAH
& HELHTH 9T W W *1 Aifaar
R BqrHT & A gardy qrdy qfogeran
ga gara & ardr ¥ gfag s
gar< faara 7 fafratg € o neast
agt & 1garz fagra £ <fagar § WS
et aez gare famra F wexdr a8t 971
AT FEFGT § AV FEHIT FAE0 2,
F1¢ aeaer A § A g i
Tqq guTAr AneuTer gwid quleE
T EW IAX TEWC WA BT WA
agl #& & watad wis § faaew
Foa(qrgar § 5 o7 Tq & T A
Tid &Y, IV F FWE B AT AL I
F F4F ® A@ QA HA FART
wdr fads @ @A wifegd « a7
¢t va@qr <ifgq | aw @ FnT @
fad ot w19 A drfear g Wi
0% & 7 0¥ @17 wifen f5 fowd
gW FW W VAT AT T AW, 17
facg 43 I8 %17 ¥ 43 1 TF
AT W F4 & faq gw 39 Hral w
qEAIT FLAT TTN W)L TART AFT
A AT FIqE | AT TG HTA
AT, WIF UAANGH WE-AT
qAT W FL, T ATAT qINF T
HAT W ¥, W °q waal 1 faqy
ot IS gAY O T T & A% o W
F3l, AT AR & 5 55 Frad w0
A & o faay qrad aww Foew
IR A FLR T AT gL @S
us oA gl wzr gwr & afw @t
fergear &1, Swgi #RT WIS qgT Ao
qd famgl & g a7F F@@E
gt v st o & 1oy oy qad
T 7 HTRATET T99 &, g T FAATC
T & @ FT & | ST WG T@TH AT
w1 GF Gl F oY gud agaeT E
Afrr 7g D ave @ w® E
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TAE /1A IAN AT HIT F G€A
2 f7aq fo zw 3asr wifgs feafa
F1 qar7 AF WIC g W AT A
FiT W ATH g% 6 T A TAIT F
L

wiw gart 0y feams  FqA
F arg UH! AR &7 A STAT
At g i wia ¥ AT A
qigr faar f& gard quesEl F
wadt fasgard 1 frag o< gAC
@ ¥ WK §%¥C ¥ WIW AT
Hiq wo—(WRAF °9)

gafqo & Figal §F—IT AT

¥ F I 9eRd w1 OGA9A wOa g
aﬂr ¥ g g few At s
, g FIHIT FAFT FEAT AT
TEAFT WIT ATHT G FC @
g\ I IIAT AEA T WUF
Fa1 ag fadgw 2 f& wiw geoar
#1 2T FE, A 1 Aifrnfy &
FATr W OWAT FEEH A CIAAT A1
famz vwdifF aaed faad f& e
3T ga&E U AMT WA gHrd
TCE | 78 F, IV FTHAANL AN a1
g WE ATNE ¥ WIT EW 9ER
FT A%, g qZ TAAT F1 sqgeqr
¥ wftn gy, wig fwar ofwd) &
wfer &, [ WR_Ra A7 FeEd £
afen grar 1 HLFEIT & wfaw
A 0% FAL 7 AAY AT wedfe-
qaT & Hae—faax & ga6 o0
ot a4, Fe fa= aF #@c saay
qame fas 75 AT F7 TAOT FH
AT F T4 T A FZ AT fw oEw
_|Aq qATTF F gT qw F oA
T OIT AN A1 WT gw Taw &1
9 FF § WT T QA F oA
e A AT HATH FT IIAT ATEA
g w3 seAl w1 owE wam
AR I wTwrd wT wE Fare

[12 MAR.

19821  to weaken forces cf 214

hatred and violence

A€t § 1 @ "W g wAAH A
FIEGT FF w1 MT I§ FEFT
Fafgs & fau  (ewa &t o€¥)
qa gewT Afa war <@ &,
M woT 91F BIE-AR SERN
wfto g7 swme & sfw, s Qo
Al Aga §, IEE QU W A
g9 @ Wog & faw o7 wiow 7
qrq ¥%, IHET TREAT HL, IAGT
o Fed | ad gw W @ adE
§ TH NEI@ ¥ AWAT ¥ [T
agd 2

q‘;
it
it
i

wregat, FAT9ST aga whwn w3
¥l § W { 997 TEiEF WeRa
q wgar § fa—swet T ow @
fau, faarx #%4 & fao @1 5=
% famre ar migwr sw0 & wifen,
gza A1 fa=re W w@r g #EA
geqig &1 47 v qff @A wifed,
afer wast frwx & am faggr
7w =ifed

SHRI NARASINGHA PRASAD
NANDA (Orissa); Mr. Vice-Chair-
man, Sir, [ congratulate Mr. Suren-
dra Mohan for having brought one
of the most important Resolutions on
matter which is affecting the Indian
society and the policy that we have
established, and for the opportunity
which he has offered. For this Mr.
Surendra Mohan deserves our sincere
thanks. If you kindly go through the
formulation  of  this  Resolution. It
would be extremely difficult for any
one to differ from whatever has been
said by him, W'e all share his emo-
tions and sentiments. These emotions
or sentiments are values of liberalism
rationalism and pluralism. The ideals
which  inspired our national struggle
for freedom are already  enshrined
in the Constitution in Part IV-A,
Chapter on Fundamental Duties. As
far as the State is concerned, Article
15  makes .the position  absolutely
clear. It say«: j
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"The State shall not discriminate
against any citizen on, grounds only
of religion, race, caste, sex, place of
birth or any of them".

Article 17 has abolished untouchabili-
ty from this land. The Directive
Principles echo the same spirit and
sentiment which are expressed by Mr.
Surendra  Mohan today. Therefore,
if you read the Contitution, the re-
resolution of Mr. Surendra Mohan be-
comes infructuous because they are
already there in the Constitution.
When India becam'e a modern State
by adopting this Constitution, the
citizens of this country took a place
of pride by establishing, in the Pre-
amble, justice, social economic and
political equality of status and oppor-
tunity and they solemnly resolved to
make this country a  Socialist
Democratic Republic. I am omitting
the other words. I am not reading
the whole of Preamble. They estaby»
lished egalitarianism. It offered full
employment opportunities which we
find in Article 39. Right to work is
contained in Article 41. Therefore,
the ideas which Mr. Surendra Mohan
has brought forward in hi; formula-
tion are already there enshrined in
the Constitution. But, then, what is
the picture in reality? What we see
of these noble ideals is only in the
Constitution. They have remained a
dead letter. What is important for the
growth of human society is the im-
plementation i, letter and spirit of
the ideas enshrined in the Constitu-
tion. I am reminded of two great
leaders of this country of recent
times. One was Guru Govind Singh
who gav*e a call to the Sikhs and the
Sikhs were prepared to die at his
call The other man of whom I re-
member today is Mahatama Gandhi
who gave a call and th'e people were
prepared to suffer, prepared to die.
Is there any leadership in thfe coun-
try on whose call people would be
prepared to die. O, a call given by
the present leadership, people would
be prepared to accept a.membership
«f tfie Parliament, would be Syrepared
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to take licence* or permits to estab-
lish industrial or commtercial houses,
would be prepared to come closer to
the corridors of power. Let any lea-
dership in this country give a call to
make sacrifices to the people oil this
country. I am not criticising any
particular individual. No individual
is in my view. Is there any lea-
der in this country on whose call
people would be prepared to die?
That is the test of leadership. When
Lenin gave the call in the Soviet
Union, hundreds and thousands of
people were prepared to die. When
Ho Chi-minh gave the call in Viet-
nam, hundreds and thousands of
people were prepared to die. In ou*
land, I have already mentioned about
Gandhiji and Guru Gobind Singh.
I test the leadership with this stan-
dard. The tragedy is that we do not
have a real leadership in this country
that can bring about this revolution,
that can bring about these changet
in the society.

SHRI LADLI MOHAN NIGAM
(Madhya  Pradesh): Leadership or
leader?

SHRI NARASINGHA PRASAD

NANDA: We do not have such lea-
dership in this country now. That fe
the tragedy of this country...

= wree) wgw faww o Aaeie

o, ..

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): H. has the right
to express himself as he wants
Neither am I sitting here to tell him
how he should speak nor should you
interrupt him and tell him how he
should speak.

SHRI NARASINGHA  PRASAD
NANDA: The country has to wait for
such a leadership to emerge in this
country. All these social tensions, all
these evils which have been pointed
out by Shri Surendra Mohan are
because of a variance between our
precept and practice. We say some-
thing but we do something else. Let
us be Very clear about that position
The only person in this country who
practised  whatever precejs*:  'Jke-
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preached was Mahatma Ganahi. 1
remember a story. When Mahatma
Gandhi went to England, he visited
the great Bernard Shaw. Bernard
Shaw said I am a socialist, Then
Gandhiji asked him about his library
and his possessions and said, Well,
you have all these things with you '
He said, When socialism comes, I
would be willing to give them.
Gandhiji said, I have Ween practising
socialism all my life." That ia the
difference. That is where we have
differed from some friends of ours.
Therefore, we must direct our atten-
tion to these two basic questions of
evolution of proper leadership for
structural changes in the society, for
structural changes in the socio-eco-
nomic stem for establishment of
egalitarianism, for giving full employ-
ment, for creating conditions of social
security. Until then, it will remain a
talking point. That is all 1 wanted to
say, Mr. Vice-Chairman, Sir.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Shri Jha-he is
not here Shri Arabinda Ghosh.

SHRI ARABINDA GHOSH (West
Bengal): Mr. Vice-Chairman, Sir the
Resolution moved by Shri Surendra
Mohan is being supported by me
because there are som'e fundamental
problems in regard to the social
operation on the downtrodden Sec-
tions of our society. Actually, I want
to go deep into the problems be-
cause, in our opinion, the society is
* class-divided society. Two classes
«tist in this society, the capitalist-
landlord class and the working class,
peasantry. The poorer classes toil and
Jabour all through their life for their
livelihood and the capitalist classes
earn the maximum profits out of th©
labour of th'a downtrodden sections
of the society. Actually the motive
force of production is based on profit
end exploitation by a particular pro-
pertied section of the society and this
fe the malady, this is the disease
swnich is afflicting the millions of
people of our country, the exploita-
tion of man by man. This is the ori-
gin of inequalities, casteism, com-
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munalism, social violence and social
oppression. Our fundamental prob-
lems stand like this. Actually the
sad plight of these sections of the
people is being discussed mostly in
this House in the shape of Calling
Attention Motions on atrocities on
Harijans, killings of Harijans in
different parts of the country. Many
Calling Attention Motions on social
oppressions are moved in this House
every now and then. I cannot term
them as Harijans or anything. They
are th'e most exploited section of the
society.  Landlords and capitalist
sections of the society earn the
maximum profits out of their labour
and they are ousted from the land.
Virtually no scientific land reforms
have been carried out in this country
for the last 34 years, since Indepen-
dence. There is no benefit to the
poor consumer section of the society
who are faced with sereve price rises
now and then. There is no concern
on behalf of the Ruling Party for
misery and suffering of the large
rural population of our country. They
have no concern at all. Thousands of
people are dying out of starvation
out of Kkillings of Harijans. Every
now and then we pass many resolu-
tions about the remedies of the
sufferings of the toiling masses and
the hon. Minister in their usual way
give replies. But no basic effort is
being made to stop the exploitation
of man by man. Tf we cannot change
the social structure through social
revolution nothing good can be deli-
vered to the poorer sections of the
society. In this connection, I recall
our Presidents message on January
26. Though it was not mentioned in
the President's Address, somehow,
our hon. Members also told -earlier
in this House that he (the hon'ble
President) was frightened to say.
What did the President say on that
day? He said, "unless we tak, im-
mediate action to arrest the disregard
of moral values in public life, peo-
ples faith in our political system will
be undermined, with consequences
which are frightening to contem-
plate". On the attack on minoritiee
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and weaker sections, he said, most of
you, like me, feel disturbed by fre-
quent instances of atrocities on wea-
ker sections and innocent. He also
said that the fruits of development ar,
beyond the reach of a large number
and unemployment and under-em-
ployment continue to dog wus. The
production of many essential commo-
dities falls far short of the gofcls we
had set for ourselves. These are the
many problems of our society which
the  present system  cannot  solve,
without destroying the main disease
of our society because the propertied
classes are reaping fruits out of the
labour and toil of millions of people
of our country and the entire wealth
of our country is concentrated in the
hands of a few monopoly houses.
Shri Surendra Mohan in his Resolu-
tion has stated: ".. .resistance put up
by those entrenched in the status quo
against the assertion by the down-
trodden. ."

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): You need not
read it out; he has read it. You know
one more Member has given his name
nt\w.

SHRI ARABINDA  GHOSH: The
mover of the Resolution has mention-
ed about the Panchayat Raj system
and he has requested the Govern-
ment to take concrete steps. What
concrete steps could there be? For
this, fundamental change is necess-
ary. Many similar Resolutions have
bten adopted in this regard. Pancha-
yati system is the essence under
Pnrliam'entary Democracy, if we can
utilize it for the good of rural people.
In West' Bengal, actually the repre-
sentatives of the agricultural labour
poor peasants, artisans etc., are on
the Panchayats; because they know
the real problems with regard to
development of rural society. These
poor people afe real assets of our
country who live in rural areas.
Therefore, eclected  representatives  of
these  sections should be on the
Panchayats and not the landlords,
the rural elite, the Mahajans  and
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other  sharks.  Panchayat should be
an elected body consisting of repre-
sentatives of poor sections and agri-
cultural labour of the villages. Only
this sort of Panchayati system is re-
quired in order to fight against in-
equalities, to remove exploitation of
man by man. That is a very tempo-
rary solution suited to the present
economic, political and social prob-
lems of our country. And I would
Request the Government to take pro-
per steps so that every inch of this
Resolution can be implemented, not
by words but by action in providing
land to the tiller with. free of cost
imposing ceiling on the profits of the
monopolists, nationalisation of the key
industries, indigenous and foreign
without compensation, unearthing
black money and the like other basic
changes.

of gevae e (TreEam )
W 39 WELE WERY, W OAGE]
Tgags geEe T T EfewwE um
TH AWIWIA W ¥ FA T A
fanr ¥ Coreee *Y, gaswr i
Wiga 3 7 g7 for & Tyas
Wy wvar g, 7 9w v T 9k
AW § T4 AAT ® grva € foamw
fad €9 g o w=2f o F &
ot g = fzm ) dfew we wwer
WATT R W A TR ganT W
TN JUT | TE A Ay AU qg
WEy mr Al forowe Zor ¥ gRc wEd
wrefry wToawa §oog A Ie
o A aff § AT gAET FEAT YE q@
fr sr s & wrr =z
¥ Wac Fo g YW HET wrmar
X afed & Aqaa 5 & v By
3% g7 AadY #r vEr &0 % waar
Eff oo am aga% S 4 @
aga TF AT g TIRT TS o)
W & s owTr N
WA ava Ad &) faw o frgeam
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74 © ar Aar fiwar ;5 Tw wy
e aq A 49T W@ XL AT gAY
Fr faoraY arfedi & wm & ¥ g7
43 q@ wwar gfav ikt £ 20
Ty ® NErE 1 faTw g £
4 A q@ar "rgw § v xa 20
AT wAwA A F27 AT TR @ wf
gl AT aww R g HFA ¥
frate a1 IO Qo-UF IR orE
T &1 g LAET B WA AT A
% ag & $qq aff ) Far qnaa
AW T, 77 3 AT F Infa
g€ 3 Th FAEITITHAST W AP
frarir o & ar e @7 & wrfw
74T AT | wafzge 7 6 31 fgdes
WA AT AZT AR A AT GLF
1 € A gEEAT T AT T
AW ¥ WT s af gar !
LI R (R EER S R B AL L
A 1A o7 Ay g0 v foal mar g,
7% foar @ faur adf &) a2 4 99
AT T9 Wiy gaT AT g T AN
W oaw qfeaga mwra’ Anwr w991
ag awax g f5 awe 5 wfa
ﬁ‘l’?ﬁ‘f’!it os §q i {rf arfy &
AT wgd § g Gy eTar 4T |
SHAT S47F gTew ax § P 9Ew
AFE o Wy HETEE FIEAW ®
TN H T | agt ngd faar amar
qU T AT R AT YT 97 | AT
TN T ATTF F T3 dEIeE A
T AIIF® ZATT 5 759, FhoA
qte Aift s fgf & 359 gw &
AT YF g # ToT A5
f, ar. gt s *q'% E"q’h‘ N w
foima 4 %7 3 Fo47 famr w7 40T
TRA) QT B oAy ¥ W
WA TR aw R A 7 N
sfafesy s § =te o qeargAT
qI A KT Iv 4 Tar g g
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%8 W a7 @1t § wrw o s Iw
% fgara & weae &7 gu € 0
ag fadas war fa st s e
F 20 gAr AT A wWE %
geqm & fad st gy fag s g
FI%Y avw famw ®4 § @ I 4
w®a g1 gt fardy awf £ mae-
ra geat ® 5 W g 20
STAHH FTATY A4 8, gART odl )
Car waw 9z ¢ fr 20 wEl
FATH & A% sy g7 9f &
q wEAT wiga g ag 9@t 20 we
ardwn § o F ST LEE WIS
aga fawr garals A7 € M age
A TVE, qAT FOF, 6T AT 20

QAT aTdER W@ §, TE AHA

faa w1 FwAm § W aga @)
NG AW &) 5 AT g9 Ggd
% a1 3 A9F rgm § % Ay ad
o W =g oaT F AET ET g™
44 | 4 AT WA AT AT A
4 wra & & 1o s froggen @
qw B @ @i W s
¥ OFT i § ag vl fe 1A 39

Twf R0 aff & ar v agw W
wg Ay alt ¢, Fegaama § 1
q fagan a7 far o gvew mgw
W1 AL Ag FE Tx §, TE A7 ¥ ANV 99
ag NeT IE Ty &1 wlea goy ¥
& 35 € 7€ &) wAe AN Ay AET
f5 X3 25 4 w0 qar af) & ar wiE
yefegere sifin ag s am W
waar § & agw faowm oAl
aga T ¥T, ¥9f € v Adl
T 1 ER T AAT A W9 0 7%a 9F &
TG ST 6 o g faat § e o i
werg 72 g fr T1 % g faw A
awad T4 & foT, freae W‘?q?"‘_f:
wrava &7 €153 9= T & g guie
SER wAT A weEr ar far g
# ag ar adf wgar f5 anA faage
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W WA e ifz el § o
o T 9GS aTg Hary ag awar ¥
AT T A umeRr a¥a g
x3a Ear f |
THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): jMr.  Bagaitkar.

I hope you will confine your remark*
to ten minutes.

SHRI SADASHTV BAGAITKAR:
I wiH confin'e my remarks to every-

R*. promotion of

zagvs amr a1 ¥few
ait@t I B W1 20 g avwm Y
2y e s a1 v w3
Ay §uT §, 9t Fo wmy IR Y1
W TEAE 873 FATHTET TR
itz ¥4 g€ B, A wnw
naefan &5 g€ 8, wed AW
fefegnz s Tz foar ufeee wre
AR AR M7 qwaw Y1 €3 TE
q ®FA AT4T7 Wi Wrgn g
nidt @t * S & [ATA, W A
AT W, wgh wtx § G % P
frar 1 wrr g9 WA @ O,
A0 fam W, gfeam W, arfer
Y, WRTE AT W T A ww
AREVWT W) gAAA | 99§ Ag
at2 g9raF &, ara gy &1 A
I A A T4 E wwaEAw W EaAl
T faur § y wfaa afas 93 ag
% TRE fe a0 1 FAART
7% ¥ 1 uw gAAm me W ORE
® 7 e g1 <R aisfy ® w22 @)
AT JTTE, A vadrgma @ W
a[’\‘i;ﬂ’f’alﬁmﬁ“itﬁr
W% AT 7 oA wERe, @
ﬂnﬂa sl s LURIE SILL
qu'rw T qg waar fama g7
T F Aqar A, aWr &0 @
o o & wrargs FATET AT A
ardf, wiga ardf w1 ag wwoA &
AW qFT GWi AT §1 TG W
¥A¥ § 57 sa7ia # TAar { fr

thing that ii said in the House.

A, o) weTE gATe SwaNdr
ot fag N goxr DA @G

gedia wrd faew ¥ sweE (o)
weqATE ) : WEGlEr  Afaq
sit wafirs  arfawe @ saAsfes,
wford, =t A= O §o
wIE F oAy q  fw
X1 ot o fefn @
® a f g ¥, g
m), I Wrgg 8, T Fraefaw
mz'“maﬁwﬁ! ITH A
wrar ot § @ga & Ay o favor
xx & AAd § fedr W fgew adf
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gt aar @ g, Falw fagareor
A WX ¥ W g oam ¥ fE
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m o T Ane A ¥ oW
amnt  foer ofrey & amd wrw
T # T UF e F o urdo
Qo QHo WIHHT Avaie *7 A
2 ww s Ame o7 § fre am
*1 fadafwongm ¥ ? sww

o)l givay @m o GAIT TTeATA
g faelteee afr wwaar qiy W
w i

i

aiggd
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amFl fawedrsTT g

THE VICE-CHAIRMAN
RAFIQ ZAKARI1A); Can't you
munprovocatively?

SHRI SADASHXV
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BAGAITKAR: # %2t famgsit €1 ot maoit )

I am stating the facts. If the facts AEHAT F T, e %l ng1 M

provoke cannot

tfring.

somebody, I
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I ATT § OF MT - §a94, &
@, Gl off % Ager # awrf dr )
Ffrd a8 W Faaas ¥ feafs 4
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SHRI BISWA GOSWAMI (Assam):
bfix. Vice-Chairman, Sir, 1 support
the Resolution moved by my col-
leage, Shri Surendra Mohon.

Sir, the Resolution has highlighted
three main issues: Firtsly, the grow-
ing casteism and communalism; se-
condly, the structural changes in the
socio-economic stysferas of  the
country; and thirdly, political .decen-
tralisation.

hatred and violence

Sir, during the freedom  struggle,
under the leadership of Mahatma
Gandhi, we pledged ourselves to Ib*
task of abolishing casteism and com-
munalism. We also pledged our-
selves to the task of ending economic
,  exploitation and  also to the task of
introducing  political and economic
j decentralisation. But, after the attain -
i ment of the freedom of the country,
the ruling party has conveniently
forgotten all  those noble ideals.
They have moved away. They have
come far a'id far away, year aftei-
year, from those noble ideals. What-
ever may be written in the Consti
tution, whatever may be their profes-
sion in public speeches, actually it is
the ruling party wliich is encouraging
casteism and communalism in this
country. We are enot sincere to
abolish casteism and communalism
Very often, in order to gain political
power, Wwe encourage casteism and
communalism, and that is why we
have seen that when there is untold
repression aVid killing of the Harijan?
in the country, the Government has
not done anything even to detain the
culprits and to punish them accord-
ingly. What is more. Sir, eve»,i the
Administration today ia caste-ridden,
the achievemem of Freedom, we have
not don. anything to abolish this
social cancer of our society. After
the achievement of Freedom, we have
forgotten our duties towards the
weaker sections of the society. We
dy not aeem to be concerned whether
untouchability has  been removed or
not. But during the freedom struggle
we were very much concerned about
this and we tried our utmost to
remove untouchability.

Sir, today so far as the change in
the social and economic structure is
concerned, the policy of the ruline
party has been to maintain the sfatas
quo. They are not for anv change of
the social and economic structure of
the society. Sir, in the past we
talked about mixed economy, but
gradually we are moving towards
laissez-faire  economy,  uarticularly
after the loan that we have taken
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from IMF, I believe, ther. are already
instructions of th, IMF, and we art:
gradually moving towards lauscz-
fuir, economy. We are today talking
about increasing our production. Sir,
it is a capitalistic slogan. If w, do
not talk of equitable distribution of
what*-T  is  produced, then this
slogan of increasing production will
not succeed, because if the unemploy-
ment- problem is not solved, if the
purchasing power of the people is not
increased, then this will have no
meaning. Therefore, it i; self-defeat-
ing. So the Government is not in
favour of teinging any structural
change of the social and economic
system of the country. Therefore,
sfiy haye seen today that the poor are
becoming poorer and the rich are
becoming richer day by day. The
other day our friend, Shri Hegde,
quoted extensively from the Govern
ment records that the top-most few
only have derived all the benefits of
the development of the country. Sir,
tne social problem is also mter-
connected with the economic problem
of the country. If economic exploita-
tion is not removed, social exploita-
tion also cannot be removed. So, we
should have a comprehensive scheme,
before us for bringing in a total and
radical structural change of the exist-
ing] social and economic system of
sthis country. Unless we do that, it
is futil, t, talk about social justice; it
is futile to talk of removal of untouch-
ability.

aii. the entire economic policy
of thf Government is to help the
itch. Therefore, the rich are deriv-
ing the entire benefit of the develop-
ment of this country. Regarding the
decentralisation of power, it is need-
leas to say that the present ruling
party i; not for decentralisation of
political power. They are for cen-
tralisation of political power and that
is why the ruling party is trying to
destroy all the democratic institutions
in the country. They are not even
in. favour of keeping the parliamen-
tary system of Government going.
That is why they want to undermine
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the judiciary. They want to put ail
power in one individual. Th, Presi-
dent of the country once spoke about
devolution of political power in a
statement. He was criticised and
there was a strong reaction to his
statement. 1 think the President
lightly said so. ' The political power
should be decentralised not o\ily to
the State level, but to the Panchayat
level also. But the present Govern-
ment is not willing to decentralise
political power.

The present socio-economic  pro-
blems are the creation of the ruling
party. The pre&ent political problems
are al*o their creation. Therefore,
mwhat is the day out? it will not te
enough to accept the resolution
because everybody will accept in
theory that untouchability should te
removed and that there should te
equality. Unless it is implemented
and practical steps are taken to
remove these inequalities, it wiH lead
us nowhere. If the Government te
unwilling, I need not say tliat people
will one day revolt against this injus-
tice. 1 need not say that revolution
is coming very soon because the
economic burden on the poor has
increased in Buch a maimer that they
are not going to tolerate any longer
this type of exploitation. If we are
sincere to remove the social and °°°-
nomic inequalities in tlie present
society, then we have to adapt our
policy differently. W. have not tried
to create new values in our country.
Our education system has not come
up to the mark in order to create ;'
situation in which this communalism
and casteism cannot grow or at least
are not encouraged. If tlie Govern-
ment is sincere to have a new socio-
economic structure of the society,
they musfl make all-out effort for
that. They should create conditions in
which social and economic exploita-
tion cannot exist. Therefore, whilr
supporting' the Resolution, I would
urge upon the Government to ponder
over the matter deeply because ths
direction in which we are moving and
the way in ~ which  our economic
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policies are being adopted by the
Government, will lead the country to
political and economic catastrophy.
It will not usher in any good to the
country. We are talking about 20-
point programmes. These 20-point
programmes will lead us, nowhere
unless and until fundamental changes,
drastic changes are made in the poli-
tical and economic system of our
country.

Lastly, Sir, once again I would say
that if the Government doe, not come
forward, the exploited people, the
downtrodden people, the weaker sec-
tions of the society wiH surely one
day rise in revolt, and I believe that
is the only way by which the socio-
economic exploitation ca, be remov-
ed, and that is the only way by which
we can build up a society of
Gandhiji's dream for which we all
struggled. Unfortunately, the Con-
gress of today no longer believes
those ideals of the Congress during
the freedom struggle.

With these words, Sir, I cfrice again
support the Resolution moved by Shri
Surendra Mohan,

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
Sir, I am thankful to the hon. Mem-
bers who have taken part in thi?
discussion, namely Shri  Surendra
Mohan, who has initiated this discus-
sion, Shri Pandey, Shri Nanda, Shri
Arabinda Ghosh, Shri Meena, Shri
Bagaitkar, Shri Patel, Shri Ram
Lakhan Prasad Gupta, and my friend,
Shri Biswa Goswami.

Sir, in fact, there could not be any
disagreement so fa, as the objectives
in the operative part of the* Resolu-
tion is concerned, that is, to evolve
concrete steps for fostering liberalism,
uplifting the downtrodden, establish-
ing Panchayat Raj, bringing down
income ratio to a certain level. At
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the outset, I must say that we aic-
agreeable to these things. In fact,
this Government, under the able
leadership of our leader are moving"
fast in this  direction ever since we
have adopted our Constitution. Our
planning is to achieve these ideals as
fast as possible. But the suggestion
in this Resolution is that we should
adopt concrete steps now and W
we are not moving in this direction.
We object to this insinuation. In faci,
the fundamental of our National life
is unity 1, diversity, freedom of reli-
gion, secularism, equality, justice-
social, ecoViomic and political, and

fraternity among all countries Ou/
Constitution make, “ecific provisions
to guarahte, this basic concept of

ours. [ think, some hon. Members
have mentioned it and Mr. Nanda has
also referred to it that all these things
ar, enshrined in our Constitution. Sir,
Article 15(1) of our Constitution pro-
hibits  discrimination on grounds  of
religion, race, caste, sex and place of
birth. Untouchability which is con-
sidered to be the most prominent evil
of the caste system must be abolished,
A members of this great -country,
are all ashamed of it.  Thig has to be
abolished from the society. Tbe
untouchability which is considered to
be the most prominent .vil of the caste
system has also been abolished under
Article 17 of the Constitution. Having
regard to the special needs of weaker
Sections of the society, particularly
the Scheduled Castes and the Sche-
duled Tribes and other backward
classes, specially in regard to educa-
tion and employment facilities, special
provisions have already been made
in the Constitution. I am referring
to Article 15(4) and 18(4) which
enable the States to provide special
facilities to these classes of people
Sir, the various provisions of the

Constitution thus provide 'or the
removal of caste distinctions. Sir, in
this regard the Government have
taken various steps. | will only

illustrate some of them. The Gov-
ernment of India have taken, a num-
ber of measures, for example, in the
census enumerations. Since 1951 no
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entry about the caste is made in the
records except in the case of the
Scheduled Castes a'ad the Scheduled
Tribe; where it might be necessary
for administrative reasons or to meet
some “statutory obUjigatione. A law
has been passed by which registration
of documents is to be made without
any reference to the caste of the
parties concerned. Secondly, Sir, the
Government have already examined
the questio*! of abolition of references
to caste and siub-caste in all matters
connected with the State or its ser-
vices and have come to the conclusion
that references* to caste or sub.caste
in the various forms and registers
used in jail, polie, education, services
and other departments and also &'
judicial proceedings can be eliminated
except where it is absolutely neces-
sary for administrative reasons or for
the fulfilment of statutory obligations.
Sir, furthermore, the State Govern-
ments have been requested to re-
model forms etc. accordingly. It has
also been suggested to them that the
; questionnaire  might serve as
a model for the purpose. As the hon.
Members know, we have already the
Protection of Civil Rights Act, 1955,
"with us which was passed with a view
to enlarging the scope of the legisla-
tion and making thi; provision more
stringent. Then, again, the legisla-
tive and executive measures pertain-
ing to status of women, land reforms,

indebtedness, , alienation of land,
reduction in inequalities of income,
equalisation of opportunities, expan-

sion of employment opportunities etc.
have been undertaken with the aim
of rfsconstruction of the social order
and raising the social aVid economic
status of all classes of people, parti-
cularly the wunder-privileged. Further.
Sir, the basic approach to develop-
ment planning has been to evolve a
socialistic pattern of society to achieve
a casteless and classless society.
Further, the National Integration
Council and it, committees, particu-
larly it; committee on Communal and
Caste Harmony provides a national
levle forum to mobilise public opinion
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regarding all these factors, and is

aimed at focussing the attention of
the public and voluntary agencies on
the welfare aspect of the Scheduled
Castes and the Scheduled Tribes a*nd
othe, weaker sections of the society.

Sir, from all this it would be seen
that these measures have been con-
templated and steps taken to achieve
the above objectives. ~ The Govem-
ment is not oWy conscious of the evil?
of the caste system, but its policies
and programmes ar, also directed
towards lessening the effects oi this
system in such a maimer that the
sufferings of under-privileged sections
are mitigated without creating any|
serious friction in  the social order.

Sir, what is really deeded is a
change in the mental attitude of the
people against this problem. All
parties and people, irrespective of
caste or creed, must work together to
bring about an atmosphere where the
evils of caste system may be elimi-
nated. So. Sir, t, say that the Gov-
ernment ir not moving in this direc-
tion is not correct. We are taking
various' steps i'a this regard as the
spirit behftid this Resolution say:. In
this regard while initiating the dis-
cussion, Shri .Surendra Mohan said
that we have decided to move away
from the Gandhian path. This is
what he was telling when he was
speaking. And also he said about our
moving away from the path of

i ecoViomic equality and this is creating

social and economic tensions. Sir, in
this connection I would like to say
that the Government and our party,
to which I belong, that is, Congress-I
have never moved away from the
.Gandhian path. It is our aim and
ambition to follow this path and to
achieve our goal under these guide-
lines. The Government and our

i party never lost sight of the goal ol

I
i

socialism and socialistic pattern of
society. We are committed to  the
policy of raising the standard of living

of the vast 44! per cent of our popula-
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tion who are 'still living below poverty
line. In this regard we have taken
several steps, like, special component
plans have been framed for the
betterment of the Scheduled Castes
and Tribes; special plans have been
put into operation for economic and
social upliftment of this tribal -popu-
lation. While We are making all
efforts to raise all castes and com-
munities, above this level of economic
standard, there are certain groups in
the society—I must say here—and
some political parties which are
thriving on creating tensions on the
ISnes of castes, religions and commu-
nities. So, I would like to appeal to
all those that, this ia not only our
commitment as a party, but as a
nation, and they should come forward
and reorient themselves to the princi-
ples of equality and justice enshrined
in our Constitution and extend their
co-operation in realising our goal of
socialistic society.

My friend, Mr. Pandey—I thank
him. very much—repudiated every-
thing that Mr. Surendra Mohan said,
and Mr. Pandey stated as to what our
aim is and how w, are proceeding In
that direction. He has ably discussed
how this Panchayat system ig operat-
ing effectively in rural areas. In fact.
Sir, we have given more and more
powers to the Panchayats, and our
planning is also not from the top; it
ig coming from the bottom. We are
concentrating on bringing up the Pan.
chayat system from the lowest levels
and from there we ave getting our
ideas, and that is why we are giving
more powers to Panchayats.

The Indian Constitution, has given
the lead to all of us for concerted
efforts to remove poverty, to help our
poor brethren and create a socialistic
society. We also appeal to all friends
to the political leaders to whichever
fschool of thought they belong, to set
their differences at rest and help in
removing all distinctions *°d disabi-
lities. Bn this, 1 also appeal to all my

If we get their co-operation, naturally
the process will be hastened.

My friend Mr. Nanda rightly said
tliat many of these things are already
enshrined in our Constitution. Only
thflig he said was that there is Jack
of political wiH or leadership. But
he should not forget that we are for-
tunate enough to have a leader like
Mrs. Indira Gandhi who has not only
established her leadership in thte
countiy but the world as a whole ha*
recognised her leadership. To deny
her and to say that we have ,0 leader-

ship in the country, ig something
which I did not expect from niy
friend'. Shi, ou* Prime Minister is

leader and she can
she is inspiring the
people in our country in bringSfrg
about a socialistic  pattern of society,
through this twenty-point programme.
I will come to the details of this
twenty-point programme later on. 1
will say, in short, it seek* to brisg
about a multi-faceted peaceful revolu-
tion in our society. Mr. Bagaitkar—1 '
he is not here—has beeVi criticising
this twenty-point programme and his"
whole speech has been moving rcrund
thi; point. He said that this p¥o-
gramme is there only in name aAd
that nothing is there in this program-
me. I would like to say that tbe
concrete steps have been taken under

really a great
inspire and

this programme. Sir, as you know.
thus programme was announced OB
14-1-82. By this programme, the
Government has resolved to fulfil
several tra'getg in our social and

economic life. This whole programme
is foeussed om our less fortunate
brethren. Even a casual reading of
this  twenty-point programme would
show that this programme is intended
to help the rural poor by strengthen-
ing and expanding the coverage - of
integrated rural development. TMs
is the first point.  Then, there  are
other points like the national rural
employment programme, implementa-
tion of agricultural land ceilings, dte-
tribution of surplus land and complete
compilation of land records. These
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things have been mentioned in this
programme. If we can  implement
them, haturally, thi; wiH benefit the
downtrodden people in our country.
Included in this programme are also
measures like, review and effective
enforcement of minimum wages for
agricultural ~ labour,  accelerated  pro-
gramme for development of  Sche-
duled Castes and Scheduled Tribes—
this has been specifically mentioned
to item number seven—rehabilitation
of bonded labour, provision of house
sites and  drinking water in  rural
areas, improvement of the environ-
ment of slums, implementation of
house-building  programmes  for  eco-
nomically weaker sections; accelerated
programme for the welfare of women
and children specially in tribal, hilly

and backward areas, liberalised
investment  procedures and also to
give handicrafts, handlooms, small

and village industries all facilities to
grow and to wupdate their technology
and so on. I have mentioned some
of these things only to show that if
this programme can be implemented
in right earnest, this will naturally
benefit our rural people.

My friend, Mr. Ghosh, has not
made any specific suggestion in regard
to this Resolution. He has not come
forward with any concrete steps in
this direction for achieving the objec-
tives of this Resolution. 1 would
like to tell my hon, friends that in
our country, elections ar, held as per
the procedure applicable to all, giving
opportunities to all eligible voters to
elect and be elected. In regard to
the  Panchayat institutions, I  have
already  mentioned  that they  have
(heir roots in the rural areas and they
are doing good work. Mr. Gupta, I
think, has raised tbe same point that
the Congress(I) has no intention of
implementing  this  twenty-poiVtt  pro-
gramme. | have already mentioned
that we are going ahead vigorously
with the implementation of this pro-
gramme and we want to achieve
results through thfe programme. He
has made one suggestion to us that
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we should be above caste considera-
tions in our political decisions and
that we should help the downtrodden
people to come up economically. A”
I Have bean telling the House all
along, our first aim and our first
priority, a; a Government an® as a
Party, i; to uplift the economically
and specially weaker sections of our
country. This Government is com-
mitted to secular approach and out-
look and there should be no appre-
hensions in this regard. The Gov-
ernment will see to it that there ara
no caste conflicts or anything like
that. We are watching the situation
and we are taking all steps in thi*
direction. 1 have already said that
there could not be any objection to
the idea of thi; Resolution, but the
objection is to the way in which he
has put it. We have already taken
measures and, therefore, ther, is no
need to have the Resolution passed
like this. I would, therefore, request
my friend to withdraw the Resolution
because we are already* committed
J»>id are doing everything jn this
direction.

SHRI SURENDRA MOHAN; Mr.
Vice-Chairman, Sir, 1 would like to
ask the hon. Minister a few questions.
I have heard him giving all the
statistics and the policy statements
which are rehashed, if you forgive me
saying so, of whatever was written
in the Constitution, but I would like
to request him to kindly tell us whe-
ther, in his opinion, the number of
incidents relating to atrocities on the
weakers sections have gone down or
have gone up during these years-
whether there are a larger sections of
people below the poverty line now
than ever before and then [ referred
to the optimism of the Planning Com-
mission also. 1 would like to know
whether the number of those who are
now landless, percentage-wise and in
absolute  figures, i less or it has
grown. If the hon. Minister feels
that in ali these cases there has been
progress, that the number of landlesn
hag gone down, that the number of
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number of atrocities has gon, down,
that the Uumber of those below the
poverty line has gone down and not
gone up, then I would submit that the

reports of the Government, reports
of  wvarious independent institutions
also would contradict such ah asser-

tion. It is, therefore, in this sense
that 1 would once again submit to
the Minister that there is a, urgent
need to evolve concrete policies and
there is an urgent need for the Gov-
ernment to  enlist—support of  the
largest possible section of the society,
including political parties, trade
unions and other organisations. It is
in this sense that I would once again
request him to accept the Resolution.

As 1 understood, whatever he said
in his speech shows that he has
enothing against the Resolution. He

could have, therefore, ended his
speech by saying that he has accepted
the Resolution.

I would 'once again request, him to
accept the Resolution.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): He has reques-
ted you to withdraw the Resolution.

SHRI SURENDRA MOHAN: I am
not withdrawing because 1 believe
that it is wurgently necessary, that
some concrete  steps  be taken and I
have pointed out all the facts about

the Uegative  aspects of our society,
including atrocities, communal vio-
lence, social violence etc They are

all on the increase. Therefore, I would

suggest that since there is a, urgent
need to evolve such policies, he should
accept the Resolution on behalf of the
Government because there is Nothing
to which he has objected as far as the
text of the Resolution is concerned.

SHRI NIHAR RANJAN LASKAR:
I have already said that We are doing
everything and there is no need for
. such a Resolution.

dural question? My question ia to ask
you whether there is any procedure
by which people in this House are
not forced to vote against a Resolu-
tion which all have said is in principle
unexceptionable  because it is  con-
tained in the Constitution. Is there
any procedural process by which we
are not asked to vote on the Preamble
which  we  have already accepted,
which is in the Constitution and in
the Sixth Plan? This seems to be
procedural and the House will be
placed in a very difficult position to
vote against this Resolution, including
the Preamble. I would like to know

whether  procedurally there could be
some division.
THE VICE-CHAIRMAN (SHRI

DINESH GOSWAMI): So far as the
point raised by Dr. Adiseshiah is con-
cerned, the Resolution is a resolution
as a whole and, therefore, I don't
think I am entitled to put it part by
part and ask the opinion of the House.

Anyway, I wiH leave it to Mr.
Surendra Mohan whether in view ofi
what he has said, it would be desir-
able to go in for a voting, because
the hon. Minister ha, accepted in
spirit, the spirit of his Resolution. So
taking into account his acceptance, he
better withdraw it so that the House
is not compelled to vote on it.

SHRI SURENDRA MOHAN; Mr.
Vice-Chairman, let the hon. Minister
say that he accepts the spirit of the
. Resolution.

SHRI NIHAR RANJAN LASKAR:
At the beginning, 1 have said that
there could not be any objection in
spirit to accept this. To some part
of it, we are not agreeable like we
are not doing anything and that sort
of statements.

SHRI NARSINGH NARAIN PAN-
DEY: Sir, the purpose of this Resolu-
tion moved by Shri Surendra Mohan
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was that threadbare the Resolution
in all its perspective should be dis-
cussed. And it has been discussed in
the House and the House has given
its views °n the Resolution. Now
there ig no point in pressing it. 1
request Shri Surendra Mohan not to
press it.

THE <« VICE-CHAIRMAN (SHRI
DINESH GOSWAMI); 1 think you
will agree to that.

SHRI SURENDRA MOHAN. /i
view of the fact that the hon. Minister
says that he accepts the spirit of the
Resolution, I am not pressing it.
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The Resolution* was, by leave,

withdrawn.

THE  VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): The House
sands adjourned to reasemble on
Monday, the 15th March, 1982, at
11 AM.

The House then adjourned
at fifty-eight minutes past
four of the clock till elevefci
of the clock on Monday, the
15th March, 1982.

*For the text of the Resolution vide
cols. 194-95 supra.



